NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH
NEW DELHI

C. P. NO. 162/2007
CA. NO.

PRESENT: SMT. INA MALHOTRA
Hon’ble Member (J)
ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 07.10.2016

NAME OF THE COMPANY: Ajay Batra & Ors. V/s. M/s. BHP Machines Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398

S.NO. NAME DESIGNATION REPRESENTATION SIGNA‘E’&
(1Y MOH AK BHADANA ADIOCATE  Resp-no-4, 5414 A

( (FJ-'V\:
o 21z Dp

-

() M- B-utfwlb Tadtn,
M P;\jhuokﬂjf ke B
M. Makla, Basges
Ma: Hoaunun Adnaoans-

ATUL BATRA 54

Adwouds 2“’1"’

i _ﬁ
..—) i o 1 -

#3
mf‘z:;"’

ORDER

Re-notify on 14.11.2016.

Jo el
{(Ina Malhotra)
Member Judicial



